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MESSAGE FROM THE LOK SABHA 

THE DOCK V ORKERS (REGULATION OF 
EMPLOYMENT) AMENDMENT BILL, 1970 

SECRETARY : Sir, I have to report to the 
House the following message received from 
the I,ok Sabha, signed by the Secretary of th    
Lok Sabha:— 

"I am directed to inform Rajya Sabha 
that the DOCK Workers (Regulation of 
Employment) Amendment Bill, 1967, 
which was passed by Rajya Sabha at its 
sitting held o i the 5th December, 1967, 
has been passed by Lok Sabha at its sit-
ting held on the tOth August, 1970, with 
the  following amendments:— 

E JACTiNO FORMULA 
1. Page, 1    line   1, for Eighteenth 

substitute    Twenty-first'. 

CLAUSE 1 
2. Page 1, line 4, for '1967' substi 

tute '1970" 
2. 1 am, th refore, to return herewith the 

said Bill ii accordance with the provisions of 
rule 1 1 of the Rules of Procedure and 
Conduct of Business in Lok Sabha with the 
request that the concurrence of Rajya Sabha 
in the sa d amendments be communicated to 
Lok Sabha." 

Sir, I lay tin   Bill on the Table. 

MR. DEPU PY CHAIRMAN : The 
House stands a Ijourned till 2 P.M. 

The    House    then     adjourned 
for lurch at one of the clock. 

The House reassembled after lunch at 2 of 
the clock, the VICE-CHAIRMAN (SHRI BANKA 
BEHARY  DAS) in   the Chair. 

ANNOUNCEMENT RE ARREST OF 
SHRI BHOLA PRASAD 

THE VICE-C rfAlRMAN : I have to in-
form Members that I have received the 
following telegr ,m dated the 11th August, 
1970 from the Sub-Divisional Magistrate, 
Jamul (Mongh) ):— 

Subject   1: nd-grab   agitation by   CPI 
(R) Shri Bh< la Prasad  M.P. has been 

arrested under Section 151 Cr.P.C-and 
produced before court at 4.30 P.M-on 10-
8-70 BQ Halsi Police District Monghyr. 
He violated the prohibitory orders under 
Section 144 Cr.P.C. and excited the mob 
to grab land at village Chhathiair PS 
Halso. Detailed report in   this  
connection  will   follow." 

 
MOTION    REGARDING    THE 

FOURTH      FIVE   YEAR      PLAN, 
1969—74 Conid. 

SHRI       T.        CHENGALVAROYAN 
(Tamil Nadu) : Mr. Vice-Chairman, Sir, I 
was on the penultimate part of my speech 
and I should like to refer to th; very im-
portant provision and impact of the Fourth 
Five Year Plan on the prospects of public 
sector undertakings. The massive outlay of 
nearly 60 per cent of the total outlay of the 
Plan on the public sector investment augurs 
very well for generating sufficient economic 
momentum. If it is to sustain the rate of 
growth, may I, Sir, take this opportunity of 
most respectfully reminding not only the 
Government but ourselves, that the public 
undertakings must turn a new leaf in the i r  
career? It has to be recognise that no public 
sector undertaking in a socialist endeavour 
can ever to be successful and really 
purposeful if it does not have, what they 
call, the autonomy of the Government and 
flexibility of operation. I hope that those 
who are in charge of the affairs of this nation 
would take very serious note of this 
important expectation of the public 
undertakings. As it is, these publ ic  
undertakings with their inefficiency, 
inadequate and pitiable performance make 
us feel that they arc not so much public 
undertakings us they threaten to be public 
undertakers, and let not this Plan be an 
underwriter of such a calamity. 

Mr. Vice-Chairman, Sir, my next 
reference will be to the very important 
provision for agricultural production and 
industrial output. I have no complaint with 
regard to the allocation for agricultural 
improvement, but one thing that strikes me 
as rather staggering is that this expectation 
of, what they call, the gestation period, and 
the effects of the very many minor and 
major irrigation schemes should not be 
extended for a period of 20 years but they 
must be staggered to a period of 10 years. As 
regards the industrial output and the 1 
expectation of the rate of growth, the 
average i rate of growth that we have so far 
seen does 
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not give us sufficient   warranty and good 
faith that this rate could be obtained. 

But one point that strikes me rather 
important is that this question of the in-
dustrial rate of progress which is 
envisaged is almost dovetailed with the rate 
of agricultural production. For a successful 
plan agriculture must be the base and 
industry must be the basis. 

The next point that 1 wish to refer is the 
impact of the Plan on the prospect of 
employment. Already we are having a 
backlog of 11 million unemployed people 
and this Plan only provides for the absor-
ption of 23 million employed people while 
the new entrants to this unfortunate field of 
unemployment will be of the order of 23 
millions thereby still leaving 11 millionn 
behind. I do not know whether this Plan ot 
sufficient stamina in order to absorb within 
thai period this backlog and the residue of 
the unemployed. 

One other point that strikes me very im-
portant in this connection is the regional 
imbalances which is taken note of by the 
Plan. But I fail to see in the Plan any pur-
poseful reference to tackle this very im-
portant question of the regional imbalances. 
For one thing, there is no identification of 
the backward areas and backward regions. 
For another, there is no intensification of 
the development programmes. But on the 
whole, this Plan consists of certain very 
important attempts in very many purposeful 
directions. I am not an opponent to this 
Plan. But may I not be critical? I wonder 
whether this Plan is a vital instrument for 
the purpose of realising our social 
objectives, whether this Plan is so drawn up 
as to give a rate and a developing 
programme to ncet the challenges of the 
time, whether this Plan is such a conscious 
and internally consistent, carefully thought 
out Plan :i efficient programme of 
exploitation of the resources, whether this 
Plan will give a new orientation of our 
socio-economic institutions, whether this 
Plan will give a rational distribution of the 
added wealth, whether this Plan has taken 
note of the noticeable change in the interna-
tional climate of economic cooperation, 
whether this Plan has taken a purposeful 
direction in regard to the stabilisation of at 
least the core of family consumption, whel 
her this Plan is drawn up in such a way that 
we can find a framework of not only time, 
space and need but we can also be sure that 
it will bind the Centre and the regions in 
regard to the realisation of the 

Plan purposes. But only one thing I will say 
and conclude. When this Plan begins to 
work, we will applaud it when it runs, we 
will console it when it fails and cheer it 
when it recovers. I will, as a devotee of the 
Plan, pray to God—if need be. I will go to 
Tirupathi— for the success of this Plan. 
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THE VICE-CHAIRMAN (SHRI BANKA 
BEHARY DAS) : Do not try to have a 
running commentary. I request you not to 
look at them. 

THE VICE-CHAIRMAN (SHRI 
BANKA BEHARY DAS) : You can reply 
when you speak. 



153        Motion re [12 AUG.  1970]        Fourth Five Year                    154 
Plan 

 

"If we want to verify what has been the 
national income growth over the Three 
Five Year Plai s, and if we want to under-
stand at one gl mce what the rate of growth 
is, the best glide is the figures which are 
given at consta &t prices, and not the figures 
which are givi n at current prices."

"the character of our economy and con-
sequently that of the labour force, employ-
ment and unemployment is too heterogene-
ous to justify aggregation into single-
dimensiottal magnitudes." 
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"The targets of income and investment 
are sought to be achieved without calling 
for any significant increase in foreign-
debt beyond the Fifth Plan." 
It must  be noted it says without any 

significant increase beyond the Fifth Plan. 
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"Net means gross assistance of Rs. 
4,130 crores, ess Rs. 2,280 crores requir, 
for debt so vicing. This works out at 
roughly 8 per cent, of the total investment 
of Rs. 22,63: crores during the Fourth 
Plan period, as compared to the actual 
external aid received in the past decade or  
so." 

 

 

"Ths net e lernal assistance program-
med for the lie-year period is Rs. 1,850 
crores." 
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"It suggests that in the rural areas the 
per capita consumption of the poorest 
decile of the population is roughly 35 per 
cent, of the average in rural areas and 
about 28 per cent, in the case of urban 
areas. This segment of the population 
consists mostly of destitutes, disabled 
persons, pensioners and others who are 
not fully in the stream of economic 
activity. Their income and living 
standards cannot be expected to rise with 
the growth of the economy in the absence 
of special assistance." 

"The remaining 90 per cent of the 
population could be expected to benefit 
directly from the growth in production 
and employment." 
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THE VICE-CHAIRMAN (SHRI 
BANKA BEHARY DAS) : Will you kindly 
sit down? 

THE        VICE-CHAIRMAN   (SHRI 
BANKA BEHARI DASS): Will you kindly 
sit down, Mr. Rajnarain? 

 
THE VICE-CHAIRMAN (SHRI 

BANKA BEHARY DAS) : Shall I request 
all Members ? Once there is an allegation 
and a rebuttal, I think it should not be 
pursued by any Member after that. 

SHRI M. M. DHARIA (Maharashtra) : 
Mr. Vice-Chairman, Sir . . . 

THE VICE-CHAIRMAN (SHRI 
BANKA BEHARY DAS) : Is it on a point 
of order? 

SHRI M. M. DHARIA ! It is on a point of 
procedure at least. The hon. Member has 
made serious charges. Either he should 
come before the House with substantial 
evidence. Or, if he is at all an hon. Member, 
he. should have the courage to withdraw that 
charge if he has no evidence. I can 
understand. Dr. Bhai Mahavir. He should be 
given an opportunity tomorrow. 

THE VICE-CHAIRMAN (SHRI 
BANKA BEHARY DAS) : Let him speak. 
After hearing him, 1 shall give my decision. 

SHRI M. M. DHARIA : If necessary, Dr. 
Bhai Mahavir should be given an 
opportunity tommorrow because it is really 
a very serious matter. 1 shall be the first 
person to condemn my own party if is true, 
as Dr. Bhai Mahavir has said. 

That is not the point. He should come out 
with substantial evidence. He should not 
make a political speech. This should not be 
treated as a political platform. Rebuttal is 
not enough. Either Bhai Mahavir should be 
honest, enough to substantiate the allegation 
or he should withdraw it. Sir, I say that the 
charge levelled by Dr. Bhai Mahavir is 
absolutely political and dishonest.   He   has 
no   eividence   to   prove it. 
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THE VICE-CHAIRMAN (SHRI 
BANKA BEHARY DAS) : Why are you 
going again to that point? There are other 
methods to pursue these things. 

3 P.M. 

 

I am finishing in three 
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DR. (MRS.) MANGLADEVI TALWAR 
(Rajasthan) : Mr. Vice-Chairman, Sir, Dr. 
Bhai Mahavir has seen nothing but bad 
points in the Fourth Five Year Plan. It 
reminds me of a historical fact. Before we 
got independence, the British were not 
interested in giving independence to India. 
So they sent one American lady, called Miss 
Mayo, to go to India and report about the 
conditions here, whether Indians were fit to 
be free or not. Miss Mayo came to India, but 
she came with a biassed mind. She only 
inspected the drains of India. She only saw 
the faults of the Indians. She only looked at 
the social customs and practices which 
unfortunately we have. And then she wrote 
out an infamous book, called Mother India, 
telling the British that Indians were unfit for 
free3om. Parliamentary democracy envisages 
an opposition, a constructive opposition, but 
the leader of the Jan Sangh here believes 
only in a destructive opposition; there is not 
a word of constructive opposition. 

(Interruptions) 

 
Dr. (MRS.) MANGLADEVI TALWAR He 
has only commented upon the Fourth Five 
Year Plan as a whole. He has not pointed out 
even one good point in it. He has 
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not given anj constructive suggestion and 
that is why ] say that Dr. Bhai Mahavir has 
acted as an irresponsible opposition and not 
as a responsible opposition. 

The object of the Plan is growth with 
social justice , . . 

(Interrupt! n by Dr. Bhai Mahavir) 
Sir, I have heard him wtih attention and 

patience and I expect the honourable 
Member also to hear me with the same 
courtesy. 

The object of the Plan is growth with 
social justice as stated by the Prime Minis-
ter. Essentially this means that the basic 
criterion for determining the lines of ad-
vance must net be private profit but social 
gain. The social objectives enshrined in our 
Constitution are the guidelines of our 
planning. It * the usual way of expression in 
this august House from the side of the 
opposition aid also in general, that twenty-
three years hiive passed and nothing const-
ructive has t ;cn done, no benefit has been 
felt by the people. We have developed a 
habit of wh jlesale criticism and making 
allegations gainst personalities of the 
Government and of the ruling party. But 
actually we h; vc achieved a great deal thro-
ugh successive Five Year Plans. In spite of 
two wars am:! prolonged droughts, a signifi-
cant increase in the national income has 
been broughi about. During 1967-68 our 
national income increased by 9 per cent. The 
estim ted national income in 1968-69 has 
been put at 1.8 per cent higher than that of 
the previous year. We have laid the 
foundation of technological advance ami 
have succeeded to a great extent in 
nodernising our agriculture The increase in 
the agricultuaral production has broi ght us 
nearer to self-sufficiency in food and has 
reduced our dependence on other countries. 
The Fourth Five Year Plan is a cs refully 
thought out document. It is not or y my point 
of view, but the honourable Member, Shri 
Chengalvaroyan, from the Opposition has 
also acknowledged that the Fourth Five Year 
Plan is undoubtedly a very honest, sincere 
and bold attempt at trying to found a new 
economic era for our cou itry. 

It aims a raising the standard of living of 
the peopl-, giving benefit to the common man. 
It a/i s to increase production and to prevent 
it the same time conceneration of wealth ; 
nd economic power in a few hands. The 
benefits of the economic development must 
accrue more and more to the relative y less 
privileged classes of the society. 

I would like to express my views on 
unemployment. The problem of unemploy-
ment especially of the young people is very 
acute in our country. There is a colossal 
number of qualified engineers who are 
unemployed. Our population is increassing 
at the rate of 2.5 per cent per year. All those 
who were born after independence are of the 
age when they have to seek employment. 
The frustration caused by lack of prospect 
for future employment is taking the younger 
generation to unrest and violence. An 
effective remedy has to be found and found 
soon to divert their attention from 
indiscipline and violence. I would now read a 
few lines from a momorandum that I have 
received from the Secretary of the Akhil 
Bhartiya Chatra Evam Yuvak Pari-shad. 1 
believe that this reives us an insight into the 
feelings and demands of our young people. 
This says   : 

J think this needs no comment. It is self-
explanatory. The youthful energies must find 
avenues in gainful and productive work. We 
have been discussing in this House increasing 
violence in our country. People in general are 
shaken. The root* causes for this are the 
socio-coconomic conditions  of our  society. 
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Labour intensive schemes such as 

building of roads, soil conservation, rural 
electrification, cottage industries and 
small-scale industries related to 
agriculture should be implemented as 
soon as possible. Major, medium and 
minor irrigation schemes and flood 
control schemes are the long-term 
programmes in this direction. 

A special scheme for promoting self-
employment among the engineer-entrepre-
purs by impearting suitable training and by 
encouraging commercial banks to advance 
loans to them has to be taken in hand with 
determination. The States and Union terri-
tories must take effective steps to give 
employment orientation to the 
programmes during the Fourth Five Year 
Plan. 

Emphasis should be laid on promotion 
of medium and small-scale industries in 
rural and urban areas. Adequate supplies 
of raw materials should be ensured. The 
increasing tempo of agricultural 
development should be fully exploited to 
give opportunities for employment in the 
rural areas. 

Sir, I am glad to note that an outlay of 
Rs. 100.00 crores is contemplated in the 
Plan to provide employment and relief in 
the 40 chronically drought-prone districts 
in the different States and Rajasthan is one 
of these areas that are affected by drought. 
This sum should be increased to cope with 
the dire conditions that exist in these   
places. 

Then, Sir, comes Nutrition. I am glad to 
see the integrated approach to the nutri-
tional problem envisaged in the Plan. 
Malnutrition and under-nutrition are 
widely prevalent in our country. Recent 
surveys indicate that nearly two-thirds of 
mothers in the poorer sections of our 
society sufTer from serious malnutrition. 
Infant mortality continues to be high. The 
health of young children of pre-school and 
school-going age needs special care. 
Protein malnutrition is acute in some parts 
of our country and deficiency diseases have 
a high incidence. Specific programmes of 
nutrition must receive high priority. I 
welcome the hon. P ime Minister's great 
concern for the health of children. 

I would like to quote a few lines from 
the Preface  : 

m "A small but significant beginning is 
also being made with special 
programmes for   children." 

Mid-day feeding of school-going children 
supply of cheap milk to children and 
expectant methers, arrangements for giving 
training in balanced diet to mothers and 
other women according to the family budget-
these are some of the moethods towards 
improvement in nutrition. Mobile vans 
giving demonstration in providing balanced 
diet should be popularised. Kitchen gardens 
should be encouraged. 

1 welcome the schemes outlined for nut-
rition programme in the Fourth Five Year 
Plan as indicated in Annexurc. \ at pp. 242-
243 and the physical targets of the Nutrition 
Scheme as given in Annexure II at p. 244 of 
the Plan document. 

Sir, about rise in prices : The continuous 
rise in prices of commodities of common 
use is making the lot of the housewives very 
hard. 

The rupee does not go very far now. 
During the week ended 23rd May, 1970, the 
general price index advanced by 0.3%. The 
general price index was 1.8% higher than 
what it was a mongth ago and 7.3% higher 
than it was in the corresponding week last 
year. The figures are self-explanatory. 

Price stabilization is a complicated process 
depending on the high principles of economy 
of the country. Roughly, it can be said that it 
has a direct relationship with the money 
circulated and the availability of the quantum 
of consumable goods in the market. In other 
words, it depends greatly on the rate of 
production in the country. But, 'gheraos', 
frequent strikes and other labour troubles do 
not actually increase production. They 
decrease it. To help bring down prices, Sir, is 
the sacred duly of every citizen of our 
country. It is the National Plan, and its 
implementation does not depend only on the 
government. All political parties and the 
people of India have a duty to perform 
towards our mether-land to help raise 
production and bring | down prices. Thank 
you. 

SHRI S. G. SARDESAI (Maharashtra) : 
Mr. Vice-Chairman, Sir, I feel there is an 
atmosphere of unreality about this entire 
discussion for the simple reason that it is 
rather a post festum affair. A plan is 
presumably discussed before it is launched. 
We are now discussing a plan which has 
already been put into operation abouf 18 
months ago with the result that not much 
alteration, I am afraid, can be done at this 
stage. 
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That is why lo) not propose to take the 
time of the House by going into the various 
targets of the P in, the physical targets, the 
financial targ :ts or even the question of 
proportionate distribution of the resources in 
the variou sectors of our economy from the 
point ot view of national development. I 
think tha stage has passed and not much is 
going to 3e gained by that discussion now. 
All th same, Sir, I do propose to say 
something and express certain ideas and also 
put I jrward certain criticisms because of 
some reason. What is that reason? That 
reason is that it has been admitted by all of us 
ht e that we are now passing through an 
extremely critical period, a period in which 
we have to face certain some sharp turn, and 
twists, a period in which almost anything 
can happen to our economy at an;, moment 
and hence a period in which it is possible 
and even likely that some firm and drastic 
decisions may have to be taken and any 
failure to take such decisic is might cause a 
grievous damage not onl to our economy put 
to our political stability and consequently to 
our freedom. It is from that angle that I 
propose to mak' certain remarks which I 
hope may be   ound useful. 

Now, Sir, wlie I go through this volumi-
nous document >f 500 pages, what is my 
reaction and wh; t is my starting criticism? 
My reaction is ihat there is an alarming 
complacency running thorough this whole 
volume, nothinj but complacency. The 
urgency and neec of taking certain measuree 
with extreme sp«d, these things are not at all 
reflected i the Plan deocument, in these 500 
pages I might say that in the preface given to 
us by the Prime Minister there is a certan 
sense of urgency and a certain feeling t tat 
we are racing against time, and mud more so 
in her recent speeches, that n it only certain 
things need to be done in Inlia but they are 
to be done in time; otherw ie we may have 
to repent later on. But th s is not at all 
reflected in the Plan, in the 500 pages of the 
document before us. This document was 
prepared about IS mont is back or 2 years 
back; it took a lot of time to be prepared. 
Now what should ha e been the starting 
point ? If at all we ar< serious about taking 
the country forwan:, what should have been 
the starting poin or the first step? The start-
ing point shoui'i have been a frank recog-
nition of the 1 tct that planning in India 
developed extremely serious cracks from the 
middle or t e Third Plan, cracks which 
became so serious that the Plan collapsed 
altogether and hen for three years we just 
drifted and we had no Plan at all and no 
improvement ii our economy. So when you 
prepared t' ;e Fourth Plan, you should 

have pondered as to why the Third Plan 
failed or collapsed and why the country 
drifted for 3 years. 

The second factor which should have been 
taken cognizance of while planning is this 
because after all planning and the general 
situation in the country is not in water-tight 
compartments. It is the gigantic mass 
discontent which doveloped in this country 
from 1966, particularly among the students, 
among the workers and among the peasants 
and which was the consequence of the 
collapse of the Third Plan That is what 
started from 1966. Every year, every month, 
every day that is rising to higher levels. The 
third factor which is not normally included 
in a Plan document as such but which the 
planners have to take cognizance of is the 
effect of the collapse of our planning, its 
grave implications on political relations. 
This vast upsurge about which I am 
speaking, from 1966 led to the loss of 
monopoly power by the Ruling Congress in 
the 1967 elections. I may be asked, how does 
it come in the Plan. It does not but it is a 
grave symptom of the situation rooted in the 
changing economic conditions of the country 
which has got to be reckoned with if you are 
serious about planning. So my point is that at 
the beginning of the Fourth Plan, when the 
Planning Commission decided what to do in 
the coming years, it should have faced thes 
tark reality and should face the conditions of 
life as they are. Begin from there. So the 
Plan has to be begun from where you were. 
The three main features were, the collapse of 
the Plan at the end of the Third Plan a drift 
for three years, the gigantic mass discontent 
in the country and the loss of political 
monopoly power by the Ruling Congress in 
1967. The first question I would have asked 
is, why has this happened? What is the cause 
of this? There the complacency comes in. It 
is amazing how any economist cannot see 
this. The reply of the Planning Commission 
is, the Chinese attacked us in 1962, Pakistan 
attacked in 1965, and we had three years of 
no monsoon. That is not economics. That is 
what I call complacency. Of course these 
things happened. Do they explain all the 
crisis in the Indian economy? Do they 
explain the gigantic increase in deficit finan-
cing in the middle of the Third Plan, the 
tremendous increase in the bank credit, the 
terrifically rising spiral in the prices, the 
tremendous increase in the gap in our foreign 
trade, the tremendous deepening of the 
foreign exchange crisis, the tremendous 
increase in the food imports? All these 
symptoms were seen between 1963-64 and 
1968-69. Is all this a passing phase? No. 
That is my point. The other factors 
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f were there and I do not want anyone to [ 
feel that I ignore those factors and there is no 
question of ignoring them but my analysis is 
that all these troubles arose because of earlier 
policies. What is the main reason? The main 
reason is this. The first two Five Year Plans 
and I feel even the Third Plan to a 
considerable extent did develop agriculture 
in India. Our production increased. It did 
help certain new basic industries. 
Undoubtedly, we are more self-reliant in this 
respect. We are certainly more self-reliant but 
the key social objective which has been there 
from the very first Plan not only has not been 
realised but the very reverse process went on 
during the first three Plans. The key social 
objective was the abolition of disparities 
which would take you forward to some sort 
of a socialist orientation of the society. To a 
certain extent even in the preface it is 
mentioned that in the rural areas disparity has 
grown. It is not only in the rural areas but in 
the industrial areas also it has grown. Real 
wages have fallen, monopoly capital is there 
so that the root of the failure of the Third 
Plan lies precisely in this that while during 
the first two or three Plan periods we did 
build our economy up to a point, we did 
build agriculture up to a point, so far as 
social objectives were concerned, the entire j 
machine worked in the reverse gear. The 
disparities grew and it was the growth in the 
disparities that brought us to such a sad 
plight at the end of the Five year Plans. Let 
us face this frankly and clearly and unless 
you do that you cannot make any approach to 
progress in planning. 
 
 That means to say that in our country ' 
capitalism has grown. Land monopoly has 
grown, a new type of monopoly. That is the 
main thing which you have to face if | you 
want to go to the Fourth Plan at all. | Then, if 
so, what? Time is short and I cannot speak at 
length, but one thing I would say that, that 
being so, all this tinkering and all these kinds 
of things which have been going on with the 
public sector are no good. Sometimes you 
speak of socialist economy, sometimes of a 
socialistic economy. Sometimes it is a 
socialistic pattern of economy. All kinds of 
things are said. Now we have this mixed 
economy; this is a hybrid which I do not 
know though hybrids are good so far as 
jowar and rice ar^ concerned. But I think in 
economics hybrids are no good. You can 
either have a capitalist economy or have a 
socialist economy; there is no hybrid. Mixed 
economy is an economy which is dominated 
by the capitalists. It is perfectly clear, and 
that is why, despite certain ventures and 
certain progress made by the public sector,    
the 

private sector is still benefiting and it has 
also been penetrating our public sector. If 
some of my friends on the right shout against 
the public sector, it is not because the big 
capitalists are not entering the public sector; 
it is because they have yet not got a hold 
over it, and they want that they should take it 
over. There was reference by my friend, Shri 
Yajee, that not bureaucrats but capitalists' 
experts should run the public sector. Well, if 
you want to appoint capitalist experts to run 
the public sector, better hand it over to fhem. 
Because the bureaucrats are bad, it does not 
at all mean that capitalist experts should run 
it. Precisely because the crisis is so deep, 
precisely because there is not much elbow-
room to go on with some sort of 
manoeuvring here and there, there has been 
this sort of middle course, which we 
attempted to follow for 15, 16, 17 years. The 
time for drastic decisions has come, and if 
that is not done soon, it is going to become 
more serious in the next two or three years. 
The drastic land reform measures should 
begin to operate now immediately and 
completely. No question of circulars; they 
have got to be carried out right here and now. 
You do it immediately; otherwise, you 
cannot break land monopoly, and if you do 
not break it, all talk of planning is nothing 
but cheating ourselves or cheating others. 
Others do not get cheated; It is our own self-
deception. 

Similar is the case with foreign capital and 
foreign monopolies. Why can't we take them 
over? I am surprised at this inaction in this 
regard because many of the newly liberated 
countries have done it. Some of the Arab 
countries have done it, have nationalised oil 
and so many otcr things. And this is a 
powerful country. It was the first to get 
independence after the Second World War. 
Yet, I am surprised that we go on tinkering 
with these things here. So, taking over of 
foreign monopoly concerns, taking over of 
Indian monopoly concerns and breaking land 
monopolies, that is the quintessence of 
planning today. Without these actions, this 
Fourth Plan will meet perhaps a worse fate 
than the Third Plan, about which we know 
what happened. But here certain quesions are 
asked and I am replying to them. I should 
think- they are clear, but still they are being 
asked. We are asked, particularly the people 
who hold views which I am criticising, "All 
right. Take over the foreign concerns. Take 
over the monopolies. But how do you 
increase the resources in the country?" The 
question which has been posed very often is 
like this. "We want more resources. If you 
take over the running concerns,  how do 
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you get mon. resorces?" I am surprised at 
this thougl very often this question is 
posed. Those .vho put this sort of question 
should themselves know the answer better, 
know how more resources could be had. 
Are resource something like the rabbits that 
are taken out of the hat? Neither a big 
capitalist ;an take resources out of his hat 
like a rabbit taken out of a hat. Nor could 
Lenin, "he question of new resources or 
more reso irees is always a question of the 
maximum utilisation of the productive 
capacity of i ur land, of our machinery, of 
our know edge and of our other wealth and 
of whate\ er it is that gives you the maxi-
mum product vity out of your existing land 
resources, ou. of your existing mechanical 
resources, out of your existing labour 
resources, out of your existing technological 
resources. It i. only the maximum utilisation 
of all these tl it gives you the resources and 
more resources. There is no other way to 
get resources except the breaking up of the 
Indian m mopolies and the taking over of 
foreign capital and foreign undertakings. 
But the breal: ing up of the land monopoly 
is the key thing. It is precisely this measure 
which is goin ; to develop the rate of Indian 
economy. W! en will you do this? Of course 
so much talk is there. It is there in the Plan. 
We hear it i l the speeches of the leaders of 
the ruling rnrty. I want to refer to certain 
phrases, because they have become quite 
common. It i< said that the workers should 
have*a sense i f belonging so far as the facto-
ries are conce med. It is said that the 
working people shoulc have a sense of 
participation. I very often hear these and I 
wonder at these words and phrases. You 
hand over those factories to them and they 
will get a sense of participation in them. 
But the factories are lot going to be given 
to them. In that case no amount of 
sophistication will  give  than a sense of 
participation. 

The sense of participation should be in 
reality. Either he runs the factory in which 
case hi. gets the sense of participation or he 
does net run the factory in which case 
nothing else will enable him to get that 
sense   of   participation. 

SHRI MAHAVIR TYAGI : What about 
the R issian pattern ? 

SHRI S. J. SARDESAI : This is the third 
or the fourth time in my speeches in the 
Hous I that I am asked about the 
functioning ( f the Soviet system. My reply 
is that the S< viet Embassy is there. I repre-
sent the Sfa e of Maharasthra which you 
know is not in the Soviet Union. So you 
had better go to the Soviet Embassy. Why 
should you ask me about it, I just cannot  
understand.  The  moment  I  start 

I am asked about the Soviet Union. Tomor-
row would you ask me about Patagonia? 
Why don't you ask ? If you want to know 
something about the Soviet Union, the 
Soviet Embassy is there. 

SHRI MAHAVIR TYAGI : You said 
they must have a . . . 

SHRI S. G. SARDESAI : I am not here to 
reply about the Soviet Union. 1 am ans-
werable to the constituency which elected 
me which is in this country, which is in 

Maharashtra. Why don't you ask this 
question to Mr. Rajnarain or to yourself? If 
you put the iziovjet Union on the agenda I 
will speak about it; at the moment the Soviet 
Union is not on the agenda. Our planning, 
our economy is on the agenda. 

SHRI MAHAVIR TYAGI : I am sorry 
you seem, to have misunderstood me. I did 
not impute any motive. What I meant was 
that the labour relations in the Soviet Union 
were going on successfully and the labour 
there is satisfied and has this sense of 
participation. Can that system do well here? 
That is what I wanted to know. 

SHRI S.  G.  SARDESAI   :  I am not 
talking of motives. Why don't you ask about 
Japan, about China, about England, about 
France? Why Soviet Union? There are so 
many countries in the world. Don't drag 
Soviet Union into everything. Put it on the 
agenda and we will discuss it fully but not 
now. Here let us think of India and what  to 
do here. 

So, the point which I was trying to make 
out was, they talk about increasing labour 
productivity; they talk about labour indis-
cipline and Durgaprur, this, that and the 
other, and all sorts of things are being 
mentioned. My point is if you want to in-
crease labour productivity, if you want to 
give them a sense of participation, if you 
want labour 10 be disciplined, you take over 
the units and hand them over to the labour. 
That alone will increase labour productivity, 
that alone will increase labour discipline, 
that alone will give them a sense of 
participation and that alone will give you 
new and faster resources needed for your 
planning. Otherwise you will have to go 
begging abroad for more and more loans 
which you will not be able to repay. I will 
give you an instance of something that 
happened about ten years back in my State 
which as you know as a big textile industry. 
A number of mills due to bad management, 
embezzlement, were losing concerns and 
practically going into bankruptcy. There was 
such a   millin 
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Sholapur and the State Government wanted 
us to take it over. We accepted it and we 
said we will run it. We formed a Committee 
and we started running that mill. The mill 
which was being run on a loss, which was 
on the point of bankruptcy, was taken over 
and being run by us. First we accepted 
lower wages and after two or three years 
full wages were restored. After a year or so 
it started making profits. Then the State 
Government took it back from us and 
handed it over to the original owner. You 
wanted to increase productivity, and we did 
showed that the mill could be run on a profit. 
But what did you do? You took it back 
from us and handed it back to the capitalist 
and you start sermonising on productivity, 
discipline and so on. Let us face   that   fact. 

Now I come to the last aspect on this, but 
still the most important aspect. You take 
from the very beginning, from the First Five 
Year Plan. If I am asked what is the Achilles 
Heel of Indian planning, which precisely is 
the weakest spot in Indian planning, I would 
put it like this; that is the social composition 
of the agency of execution. I will not 
elaborate on a point but in passing I may say 
this. There is a particular reference in the 
Prime Minister's Preface which says that in 
order to increase the participation of the 
common people in production social justice 
must be done. On the face of it it seems very 
simple, very clear, but I say it is putting the 
cart before the horse. It should be just the 
reverse. In order that social justice may be 
done their full participation has to be first 
ensured because without their participation 
full justice is not going to be done. That is 
the point I remember during the war when 
there was cloth shortage the then 
Government introduced a scheme for the 
control of cloth prices and for the 
distribution of cloth and since Bombay was 
the biggest textile producing centre, the then 
Government—it was the foreign 
Government—handed over the entire 
scheme for the control of cloth prices and for 
the distribution of cloth to the Bombay   
millowners. 

What happened? The prices were not 
controlled and cloth was not distributed. 
The problem of control came up because 
the Bombay Millowners were dominating 
the industry. You prepare a scheme for the 
control of price and distribution and you 
hand it over to the very people against 
whom you have to fight. I was in U.P. just 
about that time. I was in Kanpur for some 
time and I do not remember who was the 
Governor then, either Hallett or Mudioor 

whoever he was. They wanted to introducs 
rationaing and procurement of foodgraine 
and one fine morning all the wholesalers in 
Hapur, Hathras and elsewhere were given 
authority to purchase wheat on behalf of the 
UP Government. Then, the small traders in 
Kanpur, etc. were asked to distribute it. What 
happened? No wheat arrived in Hapur. No 
wheat arrived in Hathras. And in Kanpur 
even the wheat that was there in the shops 
vanished. Why 1 You want to purchase 
wheat. You want to distribute it and you 
hand it over precisely to the agency which is 
hoarding and blackmarketing in food. How 
are they going to do it in practice? There is a 
simple proverb in my language at least which 
says : If you want to keep your money safe, 
you cannot hand over the key to the thief. If 
you hand over the key to the thief, how is 
your money going to be safe? If you hand 
over cloth control to the millowner and if 
you hand over food control to the wholesale 
traders in wheat, how do you effect cloth 
control and how do you effect food control? 
That is the point. I have two or three more 
points. 

Nowadays you talk of land reforms. 
Talking about land reforms, land reforms are 
not going to take place in this country, no 
matter how many circulars the Prime 
Minister may issue. I do not question your 
sincerity. 1 do not question 'your honesty. I 
do not question your sense of urgency, but 
circulars do not solve problems. You must 
have in the rural areas elected committees 
representing the actual labourers and poor 
peasants. Could you do that? I cannot give 
you a cut and dried scheme now, but let us, 
let all the parties which believe in this sit 
together. We must have the active association 
of peasants committees in the land distri-
bution. They must have statutory authorits for 
their association. Such committeey should be 
formed. Let us sit together and find out how 
to do it, but if you are going to hand over the 
distribution of land, as it has been done, to 
the revenue officials, to the existing 
machinery under the existing social system, 
land will not be distributed. You want to 
know how much land can be distributed. If 
there is land above the ceiling who will 
distribute it? It is the poor peasant, the poor 
labourer in the rural area. He knows to whom 
the land belongs. Mind you, I am not saying 
that the administration should be abolished. 
This Government is going to have an 
administration. It should have an 
admnistration. I am not saying, abolish this 
administration, but such committees should 
be formed and poor peasants have to be 
associated with them, together with the 
existing [machinery 
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so that distribute n of land takes place 
effectively. About hose who do not have 
the land, so many problems we have raised. 
Such committees consisting of small 
peasants will see to it that land is properly 
distributed. 

With regard to workers' participation, I 
am  surprised  .   .   . 

THE VICE- :HAIRMAN (SHRI 
BANKA BEHARy DAS) : Please wind 
up. 

SHRI S. G. SAkDESAI : I am 
finishing. I will not go into tie details. I am 
convinced that the workers' ictive 
participation is a vital necessity if you 
want to improve your public sector. I a t 
told that there are so many trade unions 
All right. Have a ballot. The ballot will 
decide which trade union has the majority 
if workers and they will represent them. 

But when they are in the management, 
ihey must have t e same authority as any 
other manager si ting. The workers must 
have that author ty. This is how we can 
advance. F could also have talked about 
another thing, bu   1 do not go into it. 

The last thing ( would say is, since my 
time is up, all of i s here, most of us at 
any 
rate are keen and my party is keen that in 
this country the ransition from where we 
stand today to socialist life should be 
peaceful. Every el fort has got to be made 
to     see   that is    peaceful.     But   
if it is to be peaceful, these kinds of new 
mechanism we h.rve got to evolve. But if 
we think that jusi by mimicking the British 
system of parliamentary democracy we 
can achieve it, ii will not do it. It is these 
new kind of institutions, institutions 
based on the democrat c will of the 
people that can bring it aboii . Thai is the 
only possibility for a peace uI transition in 
India. If we fail to create this agency, if 
we fail to relate the means to the ends—
means and ends are insepa able—if the 
proper type of means are not created, we 
will not reach the ends, and I am afraid 
what India is heading towards is anarchy 
and disintegration. A revolulic i cannot 
come just on the basis of mass di; ;ontent. 
Revolution comes about only by i lass 
consciousness with a powerful united I 
:adership which unfortunately this country 
does not have. If at all we are serious, this 
s the way we can advance, this is the only 
way by which a peaceful transition can 
cotne. If not, I do not know who can save 
I lis country. 

SHRI KRISHAN KANT (Haryana) : 
Mr. Vice-Chairman, I am glad to give 
hundred per cent support to the preface to 
the fourth Five Year Plan. It is a very wel-
come and good Preface. If reflects the 
hopes, aspirations and the desires of the 
people of India. But I wish it had gone to 
the Planning Commission much earlier as 
a guideline for drafting the Plan. If the 
Planning Commission had got the underly-
ing idea of the Preface earlier, they might 
have given a new turn to tlie whole Plan. 

DR. K. MATHEW KURIAN (Kerala) : 
Are you suggesting that the Plan and the 
Preface are at variance? 

SHRI KRISHAN KANT : I will come to 
that later. How much one wishes again that 
the laudable objectives given in the 
Preface were there in the Plan itself. I think 
the Prime-Minister herself has summarised 
some of the things which need to be done 
in the Preface, because ultimately it is her 
Government that is going to give direction 
to the future pattern of planning. 

The Plan has two contents; the outlay 
content, and the policy content. I do not 
want here to dwell on whether there should 
be an allotment of Rs. 1 crore or Rs. 10 
crores this side or that side because 
ultimately it does not make much difference. 
The only point to be looked into is whether 
the objective of the Constitution has been 
translated and given reflection to in the Plan 
and has been properly incorporated in the 
drafting of the Plan. 

Mr. Vice-Chairman, I would in my short 
speech deal with three points: one is land 
reforms; the second is industrial policy; the 
third is the policy for technology. First, I 
would like to deal with land reforms 
because Mr. Sardesai ended with that, and 
some of my friends that side were very 
critical of the way the agitations are going 
on in the country. But I would say that the 
history of the Congress shows that when 
Gandhiji came on the scene, the Champaran 
and later on the Bardoli episodes were the 
reflection of how the Congress was 
transforming the political life of the people 
of India. 

SHRI MOHAN LAL GAUTAM (Uttar 
Pradesh) : The same type of Government 
exists today. 

SHRI KRISHAN KANT : I wish you 
were here. 

SHRI LOKANATH MISRA (Orissa) : 
He had been there too long and thereafter 
he came here. 
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SHRI KRISHAN KANT : Perhaps lie 
is not sure whether he is sitting there or 
here. Anyway the whole concept of the 
peasants' struggle is a struggle for land. 
When we discuss that problem, 1 am 
reminded of Pandit Nehru's 
autobiography in which he has written 
that the problem of Asia, the struggle in 
Asia is the struggle for land. When I was 
reading it today, I found Nehru had given 
one quotation from "The Man with the 
Hoe"' and it shows the struggle of the 
ages. I give that quotation; 

"Bowed by the weight of centruries he 
lea
ns 

Upon his hoe and gazes on the ground, 
The emptiness of ages on his face, 
And on his back the burden of the 
world. 

Through  this  dread shape the suffering 
ages look, 

Time's tragedy is in that aching stoop, 
Through this dread shape humanity bet-

rayed, 

Plundered,   profaned   and   
disinherited, Cries  protest  to the 
powers that made 

the world, 

A protest that is also prophecy." 

The prophecy that Markham had made and 
which Nehru quoted in his Autobiography—
about the land problem—that prophecy is 
coming true now, that if the land reforms are 
not brought in, if the disparities in the rural 
life are not removed, these struggles are going 
to come more and more, and if democracy is 
to survive, the struggles will have to succeed 
.And I am sure that all the parties who have 
democratic faith will endorse this, because 
Nehru has said that "Bardoli became a sign 
and a symbol 1 of hope and strength and 
victory to the Indian peasant". And I hope 
that the struggle that almost all the political 
parties are launching today will also become 
a sign and symbol of hope and strength and 
victory to the peasants. It is in that light that I 
look upon this struggle. I am sure— we know 
our Prime Minister since she was the 
President of the Congress— that if she were 
the Congress President she would have done 
it, she would have joined and led the agitation 
herself and the Congress would have gone on 
a satyagraha on this issue and seen that the 
struggle is carried on and the implementation 
of the land reforms is taken up. 

SHRI  MAHAVIR  TYAGI   :  Let  her 
resnig and do that work. 

SHRI KRISHNA KANT   ; Why don't 
you do it? 

I am rather very happy for the last few 
days because the Cong(0)'s path has really 
shown and justified the split in the co' ugress, 
that shows how they represent the vested 
interests. Whether it is in the villages or 
cities, inside the party or outside, inside 
the House or outside, we are discussing the 
land struggle and saying that we should 
not wait. But the Cong. (O) has unanimou 
sly passed a resolution against the struggle 
saying that the land should not be given 
to the people. It shows how the Cong.(O) 
represents the vested interests of the landed 
aristocracy. You read Mr. Tyagi's speech. 
I know those vested interests whom you 
represent on those Benches; that justifies 
the split in the Congress, and the struggle 
between those in the Cong.(O) representing 
the vested interests and those here who fight 
for democracy. And the way you have 
interrupted me today, you have interfered 
with me today, that very much reflects 
it____ 

(Interruptions) 

THE VICE-CHAIRMAN (SHRI 
BANKA BEHARY DAS) : I am afraid you 
will have to close just after 15 minutes. Do 
not get diverted. 

SHRI KRISHAN KANT : This land 
struggle is the real struggle for a structural 
change. The Plan document says that there 
are 2.3 million acres of land declared surplus 
in excess of the ceiling limits but no method 
has been given as to how the whole thing is 
going to be distributed among the landless 
people in the villages. That strategy has not 
come yet. Of course, the struggle is going on. 
The most important thing is, there is no 
committed cadres in the villages, as the Prime 
Minister also said while referring to the 
toning up of the administration in the villages 
because these officers represent the vested 
interests, they are the relics of the imperial 
age, and they are more aiigied witn the 
landlords and the landed aristocracy. That is 
why that is not clone. Unless the 
administration really implements the land 
reforms, it will not be possible to do it. The 
Planning Commission could have given out a 
suggestion that, whether it is acquisition or 
distribution or control or any other thing, 
everything will be decided by the village ttself, 
by the viiiage panchayat and that no case will 
be taken to the court, because when the 
villagers and the poor people decide they will 
decide in a correct manner. And the first 
thing required is a list of all those people or 
of all those extra lands or surplus lands 
which should 
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be published and which should be made 
available lo cvci body and a Committee 
should be asked to give the surplus lands to 
those needy, as /inoba Bhaveji has done in 
the Bhoodan Movement; it >vas done by 
calling a meeii.ig of the villagers because 
they know who are the landless people, 
who are the mos   needy. 

That way the 1 ,ud will go to thtf people. 
That is how it nee is to be done at the 
present moment also. 

My secoud point relates to the concen 
tration of wealth andjour industrial policy. 
The Prime Minister in the Preface to the 
Fourth  Plan   ha,  said   :-------- 

"Our Planni ig should result not only in 
an integraled process of increased 
production, bit rational distribution of the 
added weaith. The over-riding inspiration 
must K a burning sense of social jus'.ic:. 
While increased production is of the 
utmost importance, it is equalK impo-tant 
to remove or reduce, and prevent the ct 
jeentration of weaith and economic pov u." 

On page 12 of tbk Van, the Planning Com-
mission shows tiic dilemma of eralicating 
inequalities of ineofne, wealth and produc-
tion.    It says: — 

"The inabili y to mitigate in any signi-
ficant measun the inequalities of income 
and wealtn is ;i reflection of the dilemma 
which arises in the present phase of 
development.'' 

Mr. Vice-Jhaiman, Mr. Yajee said that 
the lime ha^ coi ie when we have to realty 
define the con ept of mixed economy. 
The ticensi: shOA'S that it is   not very 
clear. Ihe )dustrial Policy Resolution 
included the k y and strategic sections in t 
ie State sectoi. But stowly it has been 
sveakened and v itemed down. In the present 
licensing policy ihe linit of deiicensing has 
been increased o Rs. one crore. What is thz 
impact of thi;? Tf you have more delicen-sed 
sector, it r.ieans you cannot give the 
desired direction to your economy. Second-
ly, the resource \i hich go lo the private 
sector would be lost to the national planned 
sector. This go« * against the whole concept 
of planning. 

Then, Mr. "ice-Chairman, though we 
have treated il e Monopolies Commission 
to curb the growth of monopolies and con-
centration of wi aith, there might be certain 
loopftoies which could allow industrial 
growth in the private sector. The present 
licensing policy  says tnat in the case of 

Rs. 35 crores and above that sector will go 
to the bigger houses. What does it mean? It 
means monopolies will grow which means 
both political and economic implications. 
Does it not militate against the spirit of the 
Constitution and the Plan iiseT as given in 
the first Chapter? It also goes against tl e 
cpitit of the Indusuial Policy Resolution that 
was adopted by Parliament. So the time has 
come when we must clarify our ideas 
whether we wont the monopoly to grow or 
iiot. If we do not want monopolies to grov 
rnen let us say ; "Henceforth no mote." 

Sir, a new strategy of growth and social 
ju'jti.e needs to be evoived; otherwise, I am 
afraid, this may lead to more and more 
confusion. So the time has come to look 
into this concept of mixed   economy. 

Mr. Vice-Chairman, another important 
sector to which we have to pay our attention 
is the sector of price, wages and profits. If 
the price rises by 6 per cent, per year, in 
five years it will rise by 30 per cent. It 
means the Plan will be reduced accordingly. 
The Plan which is now for Rs. 24,000 crores 
will be reduced by 15 per cent, and will 
come down to Rs. 20,400 crores. It means 
though the Plan has increased, it will come 
down ultimately because this increase does 
not mean anything. The Plan does not 
contain any policy on price, wages and 
profits. Therefore, unless deep thought is 
given to the issue, planning will come to 
nothing. 

Mr. Vice-Chairman, though the Plan lays 
emphasis on agriculture and industry, it 
does not show a longterm policy for 
technology in this country on which I he 
growth in these two sectors depends. The 
chapter on Scientific Research just says that 
this thing has been done, that thing will be 
done and something should be done. But 
there is no long-term plan for technology as 
China had its 12-year long-term Plan in 
1956. Mr. Vice-Chairman, we cannot afford 
to go through all the stages of development 
as the advanced countries have done. If we 
do that we will slow down in our effort and 
will never be able to catch up. Technology 
alone can take us in that direction. Through 
technology alone the country can have a 
leap forward. Through technology the cou 
try which has been lagging behind by a 
century will come up to the modern 
standards of any country in the world. But 
our difficulty is that the present approach is 
development of products rather  than  
technology. 
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Recently a seminar was held by the CSIR 
on "The Technology 1'or the Seven-lies."' 
What did they say? They said we should buy 
technology from abroad and -try to copy it in 
this country, rather than develop it here. What 
will be the result of such an approach? Take, 
for example, the car. We are manufacturing 
cars in this country. But again we are now 
going in for collaboration, for design, for 
development and other technology lo the 
foreign countries. In 23 years, could we not 
have developed the technology for the manu-
facture of cars? Have we not the capability 
and the people who can do it? I think we can 
do it. So the basic question to day is that we 
have not yet decided upon the creation of new 
technology, upon a plan for technology. Mr. 
Vice-Chairman, in this country up till now 
we are spending 0.5 per cent of our national 
income or GNP on research and 
development. I think China spends one per 
cent and various developed countries spend 
about two per cent to three per cent on 
research and development. If we really want to 
develop technology in this country. We must 
be able to spend at least one per cent of our 
national income by the end of the Fourth 
Plan. 

Mr. Vice-Chairman, we are not clear as to 
the type of technology we want to develop. I 
am glad that a Ten-year Plan on atomic 
energy and space has been brought out. But 
the Prime Minister in her speech has nowhere 
mentioned whether money for this plan given 
by Dr. Vikram Sarabhai and accepted by the 
Government, will be provided in this Plan or 
not. If not, why is the money not being 
provided? How then can the Plan be 
implemented? I think this Ten-Year Plan is 
one solid, good step in the right direction. But 
the Prime Minister's speech did not in any 
way show whether any money has been 
provided or not, and what the strategy is. Mr. 
Vice-Chairman, in order to have a leap-frog 
technology, it is very necessary to go the way 
Japan has gone. She did not lake the whole 
technology from abroad, but only employed 
that part of technology which is mass-based 
as well as sophisticated. Electronics is such a 
technology. The radio people and other 
people can use electronics and give mass 
employment. And it has also sophisticated 
application. We should evolve a strategy by 
which we can have a leap-frog technology, 
without going through all the stages of 
technological development that the advanced 
countries have gone through. This is what 
China has decided to do, and that is why they 
trying to go ahead even with poverty and 
lower national income.      Mr.  Vice- 

Chairman, we should have a plan for 
electronics, communications, computerisa-
tion, etc. I would suggest to the Government 
that they should evolve a policy on 
technology, select the technology that they 
want to concentrate upon, so that within a 
period of five to ten years we can advance 
and do research and development in the 
fields of atomic energy, space, oceanogra-
phy, new materials like alloys, plastics, 
carbon fibre, boron filament and other 
things, and come to the level of the advanced 
countries in the shortest possible time. Mr. 
Vice-Chairman, in under-developed 
countries we have a certain advantage. We 
can take to the most modem technology and 
develop it here. The advanced countries do 
not have this advantage because they cannot 
dismantle their existing plants, they cannot 
upset their economy. But we can directly go 
to the most advanced form of technology 
directly. But we will have to decide what 
type of technology we want to develop at 
different levels. Unless all these are done, I 
am afraid it will not be possible to achieve 
the objective of social justice because it is 
only science and technology through which 
we can get production as as well as social 
justice. With these words, I conclude. 

THE       VICE-CHAIRMAN       (SHRI 
BANKA BEHARY DAS) : Mr. Rajnarain. 
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DR.   K.   MATHEW   KURIAN   :   Mr. 
Vice-chairman Sir, the Fourth Plan docu-
ment submitte I here for discussion is really 
a poison pill, a pill which cannot be swal-
lowed. The s igar-coating has been given by 
the prefao to the Fourth Plan and by the 
equivocal statements made by the so-called 
exp rts sitting in the Planning Commission, 
vhose expertise now seems to be to writ 
good queen's English. The platitudes that 
have been introduced in the Fourth flan 
document point to the very serious problem 
of the tragedy of Indian plann rig and the 
hazy policies initiated from the very 
beginning of the First Plan. Ve find that the 
philosophy behind the p inning process in 
India has been a philo ophy which is 
supposed to keep clear of the two extremes, 
Marxian socialism on he one hand and 
capitalism on the other. Indian planning is 
supposed to be a mixt i economy planning 
which is in fact, a mix> d up planning. Like 
the mule. Indian plann ng has neither the 
pride of ancestry nor the hope of posterity. If 
we analyse this i nimal, the Fourth Five 
Year Plan, it is ve y clear that it is neither 
the ass nor the I orse with its stamina. It is a 
hybrid, a mi> id variety, a mule. 

If we loot   into the actual events that have 
taken r ace during the last so many | years, it 
is vt y clear that in the name of a i socialistic   
pa ttern   the  type   of  economy that we 
have actually created is an outright capitalist   
fei dal   society,   with   increasing 
monopoly a: d  concentration both  in  in-
dustry and    griculture. We are told that in 
the Fourt    Plan period we are going to have 
a long  >eriod of growth with stability and a 
grow h with social justice.  But  if we look 
inu   the estimates of   the annual increase in 
nt ional income during the several years of 
the  >ast, it is very clear that sustained 
econom t growth is impossible within the 
present  socio-economic structure  that the 
ruling G ngress Party has created through 
their poli^ ies during the last two decades. 
According t • the economic survey of the 
Government of India itself, the annual rate 
of growth ( f national income during the 
Third Plan   period was only 2.5 per cent. 
The increas I  in  the subsequent years of the 
Plan In lidays was 0.8%,     8.9% and 1.8%. 
I am quoting these figures only to show that 
tl ere have been years in the past where the g 
owth rate in a particular year was substan 
ially high,   even very considerable, but o' er 
a period of time the average growth rati   has  
been substantially lower than the ar icipated 
growth rate. I suggest that   this   i articular   
point   needs  serious consideralic i because 
the whole assumption of the Fou (h Plan of a 
sustained growth rate of 5.5 per cent is 
unattainable on the 

basis of the programmes now drafted in the 
Fourth Plan. Take for instance the new 
strategy in agriculture, a strategy which is 
based on supporting the landlords and the 
rich peasants. Was not a dilemma faced by 
the Planning Commission? In the Fourth 
Plan document, at page 12, they say;— 

"The inability to mitigate in any significant 
measure the inequalities of income and 
wealth is a reflection of the dilemma which 
arises in the present phase of development." 

The Planning Commission faces a dilemma 
in agriculture, [f high growth rate is required, 
it is necessary for them to support those 
sections and classes of the people who have 
high growth potential, and these are preci-
sely the landlords and the rich persons in the 
rural areas who have been exploiting the 
peasants and the agricultural labourers for a 
long time. Again to quote:— 

"More important, the concern for 
achieving the desired increase in production 
in the short run, often necessitates the 
concentration of effort in areas and on 
classes of people who already have the 
capability to respond to growth op-
portunities. This consideration shaped the 
strategy of intensive development of 
irrigated agriculture." 

[MR. DEPUTY CHAIRMAN in the Chair] 

We find that so long as this new agri-
cultural strategy is pursued in agriculture, it 
is bound to create inequalities, instability, 
and social tensions, which will completely 
erode even the very objectives of high rate 
of growth production in agriculture. 

If we take the industrial sphere, we find 
^the same malady of Indian planning there, 
namely, a policy of supporting the big 
enterprise, the big business, particularly the 
big business with foreign collaboration. Page 
14 of the Plan document again suggests that 
the Planning Commission faces a dilemma.   
It says— 

"A dilemma has to be faced. The largest 
corporate groups are the most 
advantageously placed to seek and obtain 
foreign collaboration and to expand or to 
initiate a number of large and new activities. 
Therefore, acting through them may appear 
the easiest and quickest way of industrial 
development. In the process there is 
inevitably an increase in concentration of 
economic power." 
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Dr. K. Mathew Kurian] 
So long as a capil'list and feudal system is 
maintained in this country, this country can 
never have growth with stability, and 
growth with social justice. If both stability 
and social justice are to be attained, the 
surest way is to create a new socio-
economic structure based on egalitarian 
principles, public ownership of the means 
of production and the lessening of the 
existing inequalities both in industry and 
agriculture. But on the contrary we find that 
the policy of the ruling Congress is to 
support  the big business. 

We are told that the reports of the 
Industrial Licensing Policy Inquiry Com-
mittee are, by and large, accepted by the 
Government of India. But we now find that 
behind the reports of the various 
committees like the report of the Mono-
polies Inquiry Commission, the Govern-
ment of India takes shelter under verbiage 
which really means nothing. The Birlas 
have been given permission to produce 
aluminium even after the adoption of the 
Industrial Policy Resolution which laid 
down that production of aluminium and 
similar other goods should be reserved for 
the public sector. After the noise of having a 
revised industrial licensing policy, we find 
that the Birlas have been allowed to expand 
considerably their Hindustan Aluminium 
Corporation. We are told that its capacity 
will be raised from 89,000 tonnes to 1.2 
lakh tonnes per year. This expansion will 
give a total additional capacity of Rs. 40 
crores out of which at least Rs. 20 crores 
are likely to be the foreign exchange 
component. Does this mean that the 
Government is preventing the big business 
from expanding ? On the contrary, we find 
that the Birlas, the Mun-dhras, and others, 
are all given increasing facilities to expand 
under the veil of the Industrial Licensing 
Policy and Monopoly and Restrictive Trade 
Practices Act. 

We are told that the Planning Commis-
sion has adopted pragmatism as their 
planning philosophy, a philosophy which is 
very true to their heart. But if pragmatism 
has any value, the present policies and the 
industrial and agricultural strategies based 
on the big man, the big industrialist and the 
big landlords, it should have produced 
results even in a short run. On the contrary, 
we find that in areas where production has 
increased, prices have crashed. The talk 
about glut and surplus agricultural 
production is limited only to a few of the 
rural rich. On the contrary, consumption 
levels are declining for various sections of 
the people of the lower strata. 

Unemployment is rising. Prices of even 
essential goods are rising every year. One 
would wonder whether the Planning Com-
mission will now consider, after twenty 
years of complete bankruptcy in the whole 
planning process, that instead of discussing 
the possibilities of employment creation, it is 
better for them to tell us about the negative 
experience as to how long they will take to 
reach a position where the whole country 
will become unemployed. One can ask a 
better question: How many Plans will they 
require for the whole country to be 
unemployed ? At this rate of increasing 
unemployment, it is better if they tell us, 
through appropriate statistical projections at 
the end of which Plan the whole country will 
be unemployed. 1 think, about the ability of 
the Government to solve unemployment,  the 
less said  the better. 

I would like to underline a very important 
point regarding the whole planning machi-
nery. We have talked about planning 
machinery in the States for the last several 
year. In 1959 the Estimates Committee of 
Parliament suggested that every State 
Government should have a Planning Board 
in order to formulate, evaluate and imple-
ment the Plan schemes from time to time. 
The Prime Minister wrote to the various 
Chief Ministers about this and in the 
National Development Council meetings 
also this question came up several times. 
The first State Government which imple-
mented this and constituted a State Planning 
Board was the United Front Government in 
Kerala under Shri E.M.S. Nam-boodiripad 
during 1967-69. The other State 
Governments have the so-called planning 
boards studded with officials and bureaucrats 
which meet once a while over a cup of tea. 
A Planning Board on the lines of the 
Planning Commission at the Centre with a 
permanent staff was set up only by the 
United Front Government under Shri 
Namboodiripad. 

SHRI A. G. KULKARNI (Maharashtra): 
In Maharashtra also there is a planning 
committee.... 

DR. K. MATHEW KURIAN : I am aware 
of the so-called Planning Boards in many 
States. In every State there is a so-called 
planning board. But a Planning Board with 
permanent technical staff is the creation of 
the United Front Government in Kerala. We 
find that the same ruling Congress, which 
through their Governmental mouth-piece 
has been talking about State Planning 
Boards, have along with some parties in the 
mini-front including the CPI scuttled this in 
order to recreate the so-called Planning 
Board studded 



with officials am bureaucrats. This shows 
the callousness m the part of the ruling 
Congress and the Central Government 
regarding the pi.inning machinery. 

Sir, in this ( onnection, 1 find a very 
curious statetm nt in the Fourth Plan 
document. Pro iahiy the sting is in the tail 
because thi is contained in the last 
paragraph oi' tl ; Fourth Plan document, 
on page 442, unc er the heading : 
"Training in Methods an. Techniques o( 
Economic Planning".    It 

"The object if this scheme is to provide 
 tow ledge an skills of advanced tech 
niques in the general area of economic 
planning  and investment   planning". 

Sir. I have go. hue a copy of the memo-
randum of agree ncnt between the Govern-
ment of India  nd the Ford Foundation 
which forms the basis of of this particular 
paragraph, whic I outwardly appears to be 
very innocent. Jul here is a copy of the 
memorandum o agreement signed by the 
Government o\' idia and the Ford Found-
ation for developing planning capabilities 
of the Slate Go ernments. This is one of the 
most inslui ng agreements that this 
Government ha ever signed. This s.i>s that 
the State (: lvernment officials will be 
selected and ser to America for training in 
planning tec! liques, as if this country does 
not produce economists. Our un-versities 
have turned out competent economists and 
our e pnomists today rank very j high 
among the leading economists of the j 
world. But the Planning Commission, in \ 
order to humo r the State Government 
officials, are thi (k ing  of sending them to 
America with tb help of the Ford Founda-
tion. We do n it know wehther this has any 
connection with the C.I.A. In any case it is 
there nd this whole agreement which is 
unkno\ n to the public is a document which 
is ini inded to influence the Slate planning 
officials and lo give them [he type of 
planning phili sophy which is near io the 
heart of the United Stales, the USA1D and 
the Ford Found {tion. Instead of bu i ld ing  
the planning ma hinery at the Slate level. 
instead of creatin ; a new atmosphere for 
our own expertise to levelop, the 
Government of India  goes more and more 
into this abyss of increasing ti clinical and 
foreign aid. particularly An erican foreign 
aid. All this talk of soc alism is dishonest. 
Hon. Members belong ng to the Syndicate 
Congress should env; the style of this 
Fourth Plan document ' hich probably beats 
them hollow. But it i tt completely 
hyprocritical document which conceals the 
fact that this Government siil pursues a 
policy w h i c h  is   intended   del berately   
to    support  and 
7—16 RS/70 

create big monopoly with the aid of foreign 
money and to increase our dependence on 
foreign aid resulting in concent of wealth 
both in industry and agriculture and 
continuance of feudal and semi-feudal 
relations. This policy is very clear from 
this document in spite of the sugar-quoting 
preface of the Fourth Five Year Plan. 

DR. DEB1PRASAD CHATTOPA-
DHYAYA (Wesi Bengal) : Mr. Deputy 
Chairman, Sir, while I propose to support 
broadly the Draft Fourth Five Year I would 
draw the attention of the House to some of 
the speeches which, lo me, appear to be not 
satisfactory. 

The main. problem seems to me to be the 
problem of unemployment. The figure of 
unemployment is the barometer of the 
health of the national economy and judged 
by that barometer, it seems the economic 
health  of the  nation  is prelty  bad. 

Now, much is being talked about the 
educated unemployed, . because the edu 
cated people inside the Parliament and 
outside are well organised and so they 
can ventilate  thei r  causes \ances and do 
so ver> effectively and with telling 
effect.. 

(Interruptions) 

SHRI A. P. CHATTER.IEE (West 
Bengal) : What is the definition of high 
education ? 

Dr. DFBiPRASAD
 CHATTO- 

PADHYAYA : This is noi the time to 
define high education and low education. I  
will  explain  it  outside the House. 

Now, the main problem, it seems to me, 
is the problem of the uneducated un 
employed.......(Interruptions).  Now,    the 
educated people are taking much advantage 
of the problem of unemployment among 
the uneducated to their own advantage, to 
the advantage of their  own education, 
profession and politics. 

I find that this problem of unemployment 
among the uneducated has a relation with 
land reforms. These uneducated— they 
themselves remaining uneducated— are 
giving tax to the Government and ii is bj 
that tax that higher education, secondary 
and particularly, college education, is being 
supported and sustained. Sir, to me it seems 
that the whole educational system and the 
economy related thereto is immoral in the 
sense that we are being supported by those 
people who are uneducated  and  who  are  
also  unemployed. 
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[Dr. Debiprasad Chattopadhyaya] But, 
because of their lack of education and 
organisation,  they  cannot  ventilate   their 
cause so effectively in politics, in the House 
and outside the House. 

Now, most of these people are dependent 
on land and the national economy depends 
mainly on the productive forces, potential 
productive forces, not yet released due to 
very bad implementation of the land laws. 

The economy of India as a whole, as 
Gandhiji anticipated long ago—earlier than 
Mao, that is, in 1922—unless the agri-
cultural economy of India is thoroughly 
looked into and overhauled, the economy of 
India as a whole cannot take off and cannot 
take its due place of pride in the society of 
other nations. 

Sir, now you find that most of the prob-
lem of the Indian economy are directly or 
indirectly related to the lack of imple-
mentation of land laws. These productive 
forces in agricultural field, if they are not 
released or liberated through speedy and 
genuine implementation of the laws, I think, 
the other problems, the other econo-micills, 
both of economy and the politics of the 
country, will not be solved and cannot be 
solved. 

Much is being talked about land-grabbing 
and land ceiling. If we go into the figure of 
total land, cultivable land, available in the 
country, it is found to be somewhat like 37 
crores of acres at present. The population is 
about 55 crores. So you find that the land 
available per head is less than half an acre. 
Now we must review this problem in the 
background of the population explosion. 
The population growth rate is somewhat like 
2.5 and the area which is being gradually 
brought under cultivation is only about 1.3 
per cent per annum. The population is 
growing at the rate of 2.5 but the supply of 
land which is bound to be inelastic is 
growing only at the rate of 1.3. So the 
number of people depending upon land is 
bound to grow by leaps and bounds but the 
supply of land being inelastic, there is bound 
to be some acute problem of land economy, 
even if we impose the ceiling now being 
advocated at different levels. So the problem 
is not of imposing a ceiling which has not 
actually been imposed. Even if it is 
imposed, the problem will not be solved 
because the number of people that will 
depend on land by 1980 will be of the order 
of 61 crores but the land that is likely to be 
under cultivationely by that 

time cannot go beyond some 41 crores of 
acres. So we should think of other means 
and since we speak of perspective planning, 
we should also think of the land policy in 
perspective. The imposition of ceiling is 
being advocated now by different socialist 
parties including the Marxists. So far as I 
know a little of Marxism, the imposition of 
ceiling is not the Marxist slogan; it is a 
pseudo-Marxist cliche now being uttered 
and politically exploited by some of the 
Marxists in the most un-Marxist fashion. If 
we impose the ceiling, they know what 
would happen. We know that they rare more 
interested in the perspective of politics, of 
capturing power, than ameliorating the 
economic ills of the poorer sections of the 
people. So we should think of other means 
and it is high time that we do that. The 
problem is serious and some serious 
rethinking of our land policy is necessary. 
So it is not by imposing the ceiling on land 
that the problem will be solved; it will be a 
purely temporary solution. But a long-term 
solution demands other things, e.g. I will 
suggest that the land should be nationalised. 
Of course it may sound radical but it is 
absolutely necessary in the interest of the 
nation as a whole and poorer sections in 
particular. We know that the land laws are in 
a pretty bad shape. Even the land laws that 
have been enacted by the States after our 
independence round about the years 1950 to 
1955 have not been implemented even now. 
Now let us go back to the years 1904 and 
1905. Even the British imperialists were 
aware of the danger of the transfer of the 
landed property of the Scheduled Castes and 
Tribes and they made suitable legislation so 
that their lands are not illegally transferred 
and the illegally transferred lands are not 
grabbed by the educated people under the 
protection of the laws of limitation, because 
after you possess the land for a certain 
period de facto rights can be de jure rights. 
So that is what was done in the days of the 
Britishers. But our Government believing in 
a socialistic pattern of society did not see to 
it that the laws enacted by it were effectively 
implemented. Sir, the other day I was 
looking into the Report of the Commissioner 
for Scheduled Castes and Scheduled Tribes.. 
That gentleman is known to be a Gandhian. I 
refer to Mr. N. K. Bose. If you take the 
trouble of going through the document, it is 
a revealing document. That Gandhian 
scholar and administrator has very 
poignantly pointed out that the tribal rural 
belt is an explosive area. If it is not attended 
to in the near future, the explosion will take 
place. That is really very important. I will 
draw your attention to the report 
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of the Study Tec n appointed by the Home 
Ministry, which says: 

"The condi ion of agricultural labour 
has not changed jnaterially. In some 
respects it ha worsened in spite of land 
reforms". 

f am not quot tg from any source other than 
the Gove nment's own. So viewed in this 
perspective, viewed in the context of the 
serious d ta, the Government should 
seriously rethink its land policy. Only by 
condemning land agitation or by euolo-
gising it we on'y dodge the problem and do 
not really face it. There are three possible 
attitudes that you may take to the land move 
isnt. One is an outright condemnation, i le 
other is uncritical appreciation and the lird is 
critical appreciation. I am for the last 
attitude. I understand why the Marxi ts are 
grabbing the land. I also understand why th; 
SSP are after the la'id but i 'hat intrigues me 
more is not their politi al activity but the 
social fuel that is supporting the political 
movement. We musi understand why the 
Marxists, the SSP, me PSP and the CPI run 
after the land. A.11 of them do. Even my 
frind, Shri Sardt -iai, told a few minutes back 
that lie does not believe that any bloody rev-
olution is possible in India. So all these 
people are running after the land not because 
they b lieve that it will create a revolution 
but because they believe there is social fuel 
to sustain their political fire. That social 
moiivation must be taken note of. In politics 
ve may differ, in the Party we may quarrel 
but so far as the problem of the social or *in 
is concerned, before we take to progno is and 
treatment, we must diagnose the d; lease. The 
disease is land problem and ta dng advantage 
of the disease, all the parties are running 
after the land-grab movenent. So we must 
define the attitude of me Congress Party to 
land movement, whether we should condemn 
it outright, or w lether we, in a superficial 
fashion, in the ^watantra fashion, say that it 
is a law an>L order problem. So long there 
was no p' oblem and so there was no law 
and order problem but the problem was 
simmering inder the surface of politics and 
once it buists out, you say it is a law and 
order pro >lem. You call the Police and the 
CRP to suppress it but that betrays your 
want of olitical sagacity or lack of 
understanding of these social problems. 
There is anotl ir attitude, the attitude of 
playing to the ;allery or admiring the law-
lessness becaus.: it is very popular and it is 
very attractive. I am not for admiration of 
these illegal activities, but I am more 
interested in th: real problem, that is its 

technical formulation. I am certainly op. 
posed, I repeat, to outright condemnation of 
this land-occupation movement because the 
Congress, from its early history is wedded at 
least on paper to the cause of the rural 
masses. Now these rural masses have sent us 
and if we really are representatives of the 
rural masses—and it is a fact that the largest 
number of Members are returned from the 
rural parts, if we are really to justify our 
representation of the rural masses, there is 
nothing absolutely wrong nor inhibiting us 
from sponsoring the cause of the rural 
masses and not let this problem to be 
exploited from narrow, partisan and sectarian 
ends of the Marxists and the Socialists for 
temporary gains. So instead of admiring it or 
playing to the gallery or condemning it in a 
very reactionary fashion, we should 
appreciate it critically and find out the causes 
thereof; otherwise we cannot go to the root of 
the problem and solve it in the right way. So 
I think the solution to the problem may take 
time, but once we are persuaded to the real 
nature of the problem, we can try to find out 
the solution. I think it is absolutely necessary 
that land should be nationalised. You may 
take time. You may run behind time, but 
there will be coming a time, may be in the 
late seventies or in the early eighties, when 
legislation for nationalising land will have to 
be considered by this House or that House. 

My second question. This again may 
sound a bit theoretical because it has been 
heard many time and it has been rejected 
outright many times. I am meaning whether 
'land' should be brought in the Central List. I 
know the State Governments will oppose it. 
Now even our friends of the opposition will 
agree that, so far as land is concerned, th; 
role of the Central Government is much 
more progressive, much more of 
understanding, than that betrayed by the 
State Governments. Now, if India is on an 
explosion as apprehended by Gandhiwadi 
Nirmal Kumar Basu, and the Study Team of 
the Home D:partment, if I dia is going to 
face any real explosion, if the explosion is 
there, then the further cause of that explosion 
will be the non-implementation of the l>nd 
laws by the State Governments responsible. 
And if there is any explosion, the miseffects 
or dangers of that explosion will affe:t India 
as a whole. Now, Sir, India as a whole must 
not pay the penalty for the non-
implementation of the land laws by the State 
Governments. It is on this national ground, it 
is on this solid ground, it is on this central 
ground I think there is a strong plea for a 
rethinking on the subject rethinking for 
taking   away the subject of 
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[Dr. Debiprasad Chattopadhyay] 
land* from the State List and placing it in 
ihe Central List, and it is an absolute 
necessity. 

SHRI A. P. CHATTERJEE : Question. 
DR. DEBIPRASAD CHATTOPA-

DHYAYA Yes. Sir, you have every right 
to question, and when you speak, you 
question it twice or thrice as you like. 
Another thing I like to say is this     Un-less 
the people, the rural masses, are educated, 
unless the benefit of primary education is 
extended to the rural masses, democrat'   
cannot   be   strengthened   in   India. i there 
is social justice,  unless there is economic 
justice dispenesed to the poorer sections of 
the  people, democracy cannot well  in 
India.    We always say that educated   
public    opinion   is   the   basis   of 
democracy.    But  what   have  we  done   to 
spread education to the rural masses ?    li is 
with  their money  paid  in  the shape of 
taxes and so on we support the structure of 
higher education,  the tall  buildings in the   
campus   of  Jadavpur   University   or 
Calcutta University or Banaras University. 
But   the  poor people  who  pay  the  taxes, 
they   themselves  are   uneducated.   And   
if there be no educated public opinion, there 
rl   be a  strong  basis for democracy. So  I  
think   the education   policy  that has 
pursued up till now by   our Govern-me i( 
has been a wrong policy because the 
emphasis has been  laid  On wrong places, 
because we have placed the emphasis and 
spent the money on college education and 
other higher education, neglecting    thereby 
primary education.    Now it is not a mere 
question   of  education.    It   is a   question 
of national  importance because,  if demo-
cracy is to survive, it must base itself on 
educated    public   opinion.    By   'educated 
opinion"  I  mean  here the educated public 
opinion of the nation as a whole, of the 
largest number,  particularly  the weaker 
sections of the people who have been dep-
r ived   of the  benefits of education, syste-
matically,  over the years.    But  it is  theG 
taxes,   it   is  thei r   money   which    has 
supported    higher   education.    And    
there   is this   paradox.    Those   people   
reading   in the colleges and in other higher 
i n s t i t u t i ons  of  learning  are   being  
supported   b\   the poorer sections of the 
people.    Thus they are   being  educated.    
Again   there   is   this paradox.    The   
system   is   so   rotten   that more than half 
of the people getting such higher education  
get   plucked  at   the  end three years or 6ve 
years, as the case may be.    So what ib the 
next result '.'    The poor people keep 
themselves uneducated and yet I   to the 
Government, and  the 

Government is spending it on them without 
thinking of the national interests Even in 
the matter of higher education, which they 
get at the cost of the poorer sections of the 
people, at the end of the three or five-year 
course of hrgher education, 50% of them 
get plucked. It is a total national wastage. 
The 50%, who get through, become 
educated unemployed first. Then, when 
they become employed, they organise 
themselves well and they t h i n k  of them-
selves first, think of s t a l l i n g  a movement 
for dearness allowance and think of starting 
other movements for their other demands, 
and the} do not t h i n k  of the rural masses. 

SHRI A. P. CHATTERJEE : You pro-
fessors also. 

DR. DEBIPRASAD CHATTOPA-
DHYAYA : I say the same t h i n g ;  I am 
also a beneficiary of that  bad syst m. 

SHRI A. P. CHATTERJEE : Drawing a 
fat salary fleecing the poor people. And not 
taking classes also but giving lectures here. 

DR. DEBIPRASAD CHATTOPA-
DHYAYA : Whenever there is recession I 
go there and take classes. It is not like 
remaining Member of Parliament and 
practising three-fourths of the time in the 
High Court in Calcutta. 

SHRI A. P. CHATTERJEE : Sir, action 
should be taken against absentee professors 
also just as in the case of absentee land-
lords. 

DR. DEBIPRASAD CHATTOPADH-
YAYA  : Sir, he is taking away my time. 

SHRI KALYAN ROY (West Bengal) : 
He gets the fattest briefs, you know. 

DR. DEBIPRASAD CHATTOPA-
DHYAYA  : Yes,  I  know. 

SHRI A. G. KULKARNI : That is why 
he is in the CPM party; otherwise he 
would have been he e, 

DR. DEBIPRASAD CHATTOPA-
DHYAYA : So in the field of education, 
higher education is supported by the poor 
people. With the taxes that the poor people 
pay these people are gelling educated and 
gelling plucked resulting in waste o\' 
national money. The others who get 
through when the i r  claim for jobs is not 
met start launching agitations and some of 
them become Naxaliies. So I say the 
problem of education has to be tagged to 



201        Mo ion re       [12 AUG.  1970]        Fourth Five Year                 202 
Plan 

the problem of national needs. Our system 
of education, I am sorry to say, has very ! 
little to do will the national needs or social 
objectives. These two things must be 
related, and elated integrally otherwise I 
this sort of i jitations and what we call 
Naxalite move nent will go on. 

Sir, for lac of lime I am not going j to 
touch upon olher things but I must say land 
and the jeople depending upon land 
constitute the crux of the problem facing I 
the planners of the country. So my last j 
appeal to tbj Government is that they ] 
should have perspective thinking about : 
this problem and they should think of : (1) 
nationalisa ion of land and (2) bringing ! land 
under ih    Central List. 

Thank you. 

SHRI M. It. MOHTA (Rajasthan) : ! Sir, 
may I submit that the Fourth Plan 1 that has 
beer presented is an exercise in futility? Un 
jrtunately even after a period of three years 
during which we have had no plan except 
annual plans, even after three plan periods 
the Government has not lean i mich from its 
mistakes. Planning has been done rather 
casually particularly as far as the resources 
side is concerned. II we study the record of the 
Government > uring the Third Plan period , 
and during I ic three year period during j 
which there «ire only annual plans, we find 
that in th Third Plan whereas balances from 
current revenues were estimated at Rs. 550 
crori s the actual balance turned out to be mi 
uis Rs. 419 crores. During the three yea s of 
annual plans also the balances were 
estimated at Rs. 866 crores but in actual fact 
they turned out to be only Rs. 303 i rores. 
The result was during the Third Plan period 
additional taxation had to be resorted to to 
the extent of Rs. 2892 crores nstead of Rs. 
1710 crores. The position is quite clear. The 
Government has fa led dismally in 
husbanding the scarce res >urces at its 
command. The resources thai were raised by 
levying more and more tax :s on the common 
man were frittered awa; on non-Plan, non-
developmental items. The result is here for 
everyone to see; it is a runaway inflation. 

Sir, it is known to every student of 
economics that if expenditure is of the 
nature of nan-productive expenditure and 
the resources o meet that expenditure come 
out of the f asik printing press the only 
result that w( can hope to achieve is infla-
tion and thai is exactly what the Govern-
ment has achieved. 

Unfortunately, even after the bitter lesson 
of the Third Plan and the three-year plan 
holiday period the Fourth Plan resources 
position has not been carefully gone into. Of 
course, the planners have put down the 
balances from current revenue during the 
Fourth Plan period at only Rs. 1673 crores 
in the revised Plan document as against Rs. 
2455 crores in the Draft Plan, which means 
fiat it has come down from 17.1 per cent of 
the total Plan to 10.5 per cent. The lesson 
that the Government ought to have drawn, 
the inference which we cannot escape is that 
the need of the hour is better husbanding of 
resources, better utilisation of the resources 
and a better return on the investment or 
outlay, whatever, you choose to call it, if we 
are to escape from inflation on the one side 
and provide the much-needed employment 
and relief to the common man on the other 
side. The Plan document gives a very sage 
advice thai the return on the capital of public 
sector undertakings should be 15 per cent, 
but unfortunately it is nothing except wishful 
thinking, the record of the public sector 
undertakings is so dismal and it has been 
discussed in the House on so many previous 
occasions that it is not necessary for me to 
go into great details. Nevertheless, the fact 
remains that the public sector undertakings, 
instead of giving a return to the public 
exchequer, actually yields a loss of Rs. 35 
crores every year. The advice of the Planning 
Commission that the return should be 15 per 
cent on the capital employed is very nice on 
paper, very good to hear, but hov. exactly is 
the Government going to achieve it'.' The 
real crux of the problem is how this return is 
going to be achieved. Is it going to be 
achieved by better efficiency in the public 
sector plants, by a better utilisation of the 
resources that have already been invested on 
these undertakings, or is it going to be 
achieved by the simple expedient of 
increasing the prices? In most of the cases 
the public sector undertakings are monopoly 
concerns. They are today in a position to 
command the market and if simply by 
burdening th • common man further 
resources are to be raised, through the public 
sector undertakings, it would not be in the 
national interest. It will not at  all  be in  the 
national  interest. 

A lot has been said in the House by the 
Government spokesmen as well as others 
on the evils of monopoly and restrictive 
trade practices. It has not been realised 
adequately that concentration of power, 
whether political or economic, is today 
entirely in the hands of the Government. It 
is not in the hands of trade or industry  even   
to   a   small   extent.    With 
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[Shri M. K. Mohta] 
such centralisation or concentration of 
power in the hands of the State, we face a 
very difficult and very alarming situation. As 
regards the scheme of the Plan outlay itself, 
it is very surprising that the planners think 
that an expenditure of as much as Rs. 15.902 
crores can be undertaken by the public sector 
during the five-year period. Out of this five-
year period two years have already elapsed 
and we find that in the first year, namely, 
1969-70, the outlay was Rs. 1,904 crores; in 
the second year it^was Rs. 2,122 crores, 
which make a total of Rs. 4,026 crores for 
the two-year period, which means that 
during the remaining three years of the Plan 
period an outlay of as much as Rs. 11,876 
crores roust be achieved, and this works out 
to an annual average of Rs. 3,959 crores, 
every year, which is nearly double the 
present level. 1 do not understand, Sir, how 
the Government hopes to achieve an outlay 
which will be nearly double the figure of 
last year, whether the Government has the 
requisite machinery, whether the Govern-
ment has the requisite arrangements or the 
kind of paraphernalia required to achieve 
this huge outlay. What 1 fear is that it would 
be physically impossible really to achieve 
this kind of Plan expenditure during the 
remaining three years of the Plan period. 

One very glaring omission from the Plan 
document is regarding the employment 
situation in the country. The planners have 
not even made an attempt to assess this 
problem which is facing the country today, 
assess the extent of the problem and also 
assess the effect of the Plan expenditure on 
the employment situation in the country. 
Although no such assessment has been made 
in the Plan document, it is well known to the 
students of economics that unemployment 
has grown to 15 million to 17 million at the 
end of the Third Plan and presently it might 
be to the extent of 18 million to 19 million. 
If we have to add another 15 million of new 
entrants in the labour market during the 
Fourth Plan period, it would mean a stag-
gering total of something like 32 million or 
34 million people who must be provided with 
jobs. The point 1 am trying to make is it 
should have been the planners' endeavour to 
emphasize on schemes which would be quick-
yielding and which would be employment-
oriented, instead of going in [ for schemes 
which are only prestigious. ] If more 
emphasis had been given to schemes , which 
are employment-oriented, much of t the 
social unrest that we are seeing today I in the 
country could have been avoided.|| 

In this connection I cannot but mention the 
role of housing as a means of providing 
employment on the one hand and providing 
relief to the poorest classes of society on the 
other. Schemes for slum clearance, for 
instance, would serve a laudable social 
purpose and at the same time provide the 
highest amount of employment for every 
unit of investment made in these schemes. 
The Plan document takes into account a 
capital/output ratio of 2£ : 1. In a country 
which is chronically short of capital if we 
must have a capital/output ratio of 2 V : 1, 
we cannot hope to achieve the kind of 
progress that is absolutely essential to give 
the barest minimum relief to our people. 
And therefore the Plan makes a cardinal 
mistake in going in for such capital 
intensive plan of development. A much 
lower ratio and emphasis on quicker-
yielding projects would have served our 
requirements much better. 

Sir, for want to time, I am unable to go 
into the other aspects of the Plan. But I will 
only take up one aspect, namely, that the 
Government is already working against the 
Plan frame, as it were. On the question if 
import substitution, it was given out by the 
Government spokesmen that investment on 
cotton cultivation for instance would yield 
the greatest amount of return per unit of 
capital invested because as much as one 
hundred crores worth of imports could be 
saved even if 10 per cent of this amount 
were to be invested in cotton development 
every year in the country. Unfortunately, the 
Government is unable to undertake such 
schemes mainly because the Plan has not 
provided for these whereas at the same time 
we find an anomalous position that the 
Government wants to go ahead with such 
non-essential schemes as the sniall car 
project which was not included in the Plan 
document, which was not approved by the 
planners, which is not essential from the 
common man's point of view. Sir, if more 
vigorous steps are taken for import 
substitution like substituting imports of 
cotton by development of man-made fibres 
in the country itself, by substituting imports 
of machinery by developing more machine-
building industries in the country, itself, we 
will be able to cross the hurdle of foreign 
exchange which has been a great stumbling 
block to our development. 

Thank you. 
SHRI G. A. APPAN (Tamil Nadu) : Mr. 

Deputy Chairman, Sir, I have the honour to 
support that the Fourth Five Year Plan 
presented to the House for discussion  is  
very,  very  balanced.   It  is  a 
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bold attempt a id an honest attempt. It 
has presented to the House and the country 
what we were, .vhat we are and what we 
hope to be by he end of the Fourth Five 
Year Plan. In the meanwhile let me not 
mislead the co ntry by saying that all is 
well. The Gov :rnment in these few years 
have done ver much. But there is yet 
a long way to o. When we got indepen 
dence, we were such a- poor country. We 
were devoid ot all expertise and technical 
advancement. When we see the technical 
advancement th it we have reached in these 
23 years, we s' ould be only proud of it. 
But we cannc; be conceited. We have 
always to aspit; for higher things in life. 
But we shoul I not be contented. We 
will have to or jy strive Hard honestly and 
honourably.  

Mr. Deputy Chairman, many of us say 
that this is a socialist country, that every-
body should 1 ave an equal distribution. 
Everybody say; so. Now there is a great 
clamour and pi jstige in some sectors about 
their policy of and grab. Today it is land 
grab. Tomorr:>w it may be house grab. 
And afterward!, they will even say, jewel 
grab, then fooc grab, then dress grab, then 
chappal grab, ihen everything else. 
5 P.M. 

Mr. Deputy Chairman, what is capital? 
How is capital built with the individuals? 
Capital is the interest that one gets for the 
sacrifice die makes and the comforts and 
convenierces one forgoes. Most of the 
people spend what they earn. But there are 
cert in people who save something and it is 
the saving like drops which makes a migh y 
ocean. But if we go on spending all ti at we 
earn we cannot build any capital. There are 
people who get only Rs. 100 per month, 
still they save i something. On the other 
hand, there are people who earn Rs. 2,000 
per month, and yet with the ex xption of a 
few, they borrow at 12 per cent interest per 
month. I have seen this in the official 
circle. I have seen it in the teach irs' circle, 
among the villages and among 
agriculturists. 

Mr. Deput' Chairman, I have to give to 
the House and the Government the fol-
lowing observations. Suppose my party is 
in power at the Centre, I mean the D.M.K. 
whic'i is ruling over a part of the country; 
the> will give to their Ministers only Rs. 
500 per month as they have been getting in 
my State according to the dictates of the 
late vlahatma Gandhi whom we all adore, 
wlereas the Ministers here are getting Rs. 
3,000 to Rs. 4,000. Their staff also set Rs. 
3,000 to Rs. 4,000 per month.   The' are 
not even satisfied with 

Rs. 35,000 that their Managing Directors in 
certain concerns get. Mr. Deputy 
Chairman, I would request the Government 
to take notes of what I am saying for the 
benefit of the hon'ble Prime Minister. 

There are 78 public sector undertakings 
with a capital provision of Rs. 9,999.4 
crores. And I think out of the 78 public 
sector undertakings, most of them are 
running at a loss. Some are, of course, 
making good profits. I would exhort the 
Government not to be brow-beaten by these 
losses. They should appoint a small 
Committee of people to manage the affairs 
of these undertakings, to look into the 
account of productivity every month, every 
quarter. Sir, every public sector 
undertaking is not a prestige issue or a 
political issue, but it should be viewed in 
the larger perspective of the common man's 
good. 

Sir, people can boast that they are giving 
employment to some people. But by this 
can we encourage and develop the mother-
land? Everywhere we cannot increase the 
productivity to the extent of 30 per cent or 
20 per cent as the people in the Durgapur 
plant do. Sir, managing directors who are 
more in number than required and who 
should not make the industrial undertakings 
profitable should not be allowed to remain 
there. Let there be efficient people. Here I 
should like to mention the analogy of the 
Khadi and Village Industries Board where I 
was once an officer. What did we do there? 
We used to have an evaluation of every 
month's production before the 5th of the 
subsequent month, then the quarterly and 
half-yearly evaluation also. If there was 
some lagging behind in a department, the 
officer in charge would be reprimanded. 
Therefore, we have to see that we increase 
the production and increase the efficiency 
of the unit. If the Khadi and Village Indus-
tries Board could do that, if the bigger 
undertakings under private management 
could do that, there is no reason why the 
Go;.eminent should not be able to do that. 
Should they remain sleeping partners and 
passive spectators to the squandering away 
of the poor man's money to please some 
officials who grow at the poor man's cost? 

Mr. Deputy Chairman, there is the 
Hindustan Photo Films which is being built 
at a huge cost and they are not able to make 
sufficient progress even according to the 
production schedule. I had the privilege to 
see a photo films factory in Coimbatore 
under the able management of Mr. G. D. 
Naidu, the greatest industrialist 
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and great scientist of whom the whole 
country should be proud, but whose tech-
nical talents we have ignored to utilise. He 
is able to produce these photo films at a 
cheaper rate. But for six or seven months 
they could not get their quota and their 
capacity is lying idle. I think the Photon 
Films factory at Gotacamund should go and 
learn at the feet of Mr. G. D. Naidu the 
technical talent. Take the small car project. I 
have been hearing about it for nearly 10 
years. You see the small car that Mr. G. D. 
Naidu has produced. Our President rode on 
that small car which is in his factory. Mr. Sri 
Prakasa rode on that car. 1 have got 
photographs here. If any press people want 
it, I am prepared to give it. Why not we go 
to Mr. G. D. Naidu and get his advice? 1 
request the hon. Prime Minister to take a 
holiday to go to his house and see how we 
can utilise his talent for the benefit of the 
country. If only we can utilise the talents of 
G. D. Naidu, we can get hundreds of crores 
every year, by way of production, taxes and 
things like that. It is a pity that some of 
these tax officials, small officials. who 
could not be greased to their satisfaction, 
have been playing havoc to the detriment of 
the common man. The poor man is 
discontented, he is dismayed, he is against 
the Government of India. If only our 
Ministers can go and learn about the 
difficulties of the industrial magnates and 
business people who are being oppressed by 
the tax officials, we will be able to earn 
much and the country will be able to benefit 
much. 

Mr. Deputy Chairman, there are certain 
canons and principles of taxation: it shoud 
be easy of payment, easy of collection and it 
should not be over and above the taxable 
capacity. We spend so much on the import 
of cotton. Great work is being done by the 
khadi and village industries people. Even in 
1928 we had been getting only khadi with a 
width of 18 inches. Now we have khadi 
even up to 54 inches. We produce the finest 
of khadi. 1 have been able to produce the 
finest khadi, the finest ever produced in the 
country. But the provision that has been 
made for the development of khadi is very 
very small. Though the proposal was to 
supply 33 lakh ambar charkhas to the 
villagers, the scheme could provide them 
only 13 lakhs. And so many ambar 
charkhas, worth crores and crores, are lying 
idle. I will request the hon. Prime Minister 
to make an investigation into the amount of 
money that has been wasted on the ambar 
charkha programme. 

The man who created this ambar charkha 
is Ekambaranathan. But some people in the 
north are trying to exploit his intelligence 
and get the name to themselves. This ambar 
charkha was manufactured by 
Ekambaranathan in the Tamil Nadu Sar-
vodaya Sangh. But there are some vested 
interested who, with the help of some 
persons, have gone into the textile compa-
nies. I do not like to mention the names of 
those persons. 

MR. DEPUTY CHAIRMAN : Only two 
minutes more for you. 

SHRI G. A. APPAN : I am eligible lot 
seventeen minutes and I have taken only 
ten minutes so far. 

MR. DEPUTY CHAIRMAN : No, no. 
You have taken fourteen minutes already 

SHRI G. A. APPAN : Anyway, I am 
going to finish within two or three mi-
nutes. 

Sir, I am one of the greatest and humblest 
! supporters of the Nehru family ever since I 
came to know that family. I know Pandit 
Jawaharlal Nehru, the light of our nation. I 
have been trying to follow his ideals, the 
great ideals that he set for our i country. He 
made great sacrifices for this country. I am 
really happy that he has left his daughter 
behind to serve the nation. We should all be 
proud of that worthy daughter. I am 
expressing my happiness not simply because 
she is present here now. I want to tell the 
nation that there can be no better person than 
her to occupy that position. 1 want to tell the 
nation that there can be no better person than 
Mr. V.V. Giri to occupy the Rashtrapati 
Bhavan. There can be no better person than 
the present Prime Minister to occupy that 
office.    .   . 

SHRI A. P. CHATTERJEE : How i, it 
relevant to the present discussion? 

SHRI G. A. APPAN : It is relevant 
because she has produced this Fourth Five 
Year Plan. Many of our opposition friends 
with their glossy spectacles are not able to 
see the good and nice things of this Plan. 
They only want to see the bad things of it. I 
say, let us take the best in everything and 
let us discard the bad things. We are all 
Members of Parliament. We have to carry 
on the administration of the country like 
the two bullocks of a cart, the Government 
and the Parliament. You should not 
criticise the Government on everything 
simply because you are in the Opposition. 
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Then, Sir, 1 would very humbly request 
the Prime Mini tcr to follow the example set 
by the Tai il Nadu Government, the DMK 
Governr ent, in regard to the expenditure on 
he Ministers. She should restrict her C binet 
or the Council of Ministers to 5 per cent. In 
Tamil Nadu we have batch twelve Ministers 
and we get, I mean, o ir Ministers, get only 
Rs. 500/- p.m. (Inti riiption). Sir, I will con-
fine myself on y to the Plan document. 
Many Membei; of Parliament want to 
increase their c .vn salaries and allowances 
and some of tis i ven propose that we should 
sit throughout the year so that they can grab 
more D.A We have to be the protectors of 
the nt tion. We are the servants of the nation 
and we cannot be greedy in respect of our 
allowances when we speak, about i 
acialism, when we speak about tand-gral i 
movement and all that. 

Now one wi Id to the labour leaders in the 
Opposition Our country is suffering so much 
on a count of their unqualified, ill-advised, 
leadership. I request them to tell their people 
to increase the productivity; let them ask or 
any amount of bonus, any amount i f 
clearness allowance; let them ask for a ry 
amount of anything, but commensurate *ith 
the productivity, commensurate with the 
profitability. I request them not to t( 11 their 
people, "Please do .not work; pie; se try to 
grab some more thing." Let u take a lesson 
from Japan. In Japan last year they increased 
their productivity b) 25 per cent while we 
are only aiming at 7.5 per cent. 1 would re-
quest the Prim! Minister to put up a still 
more ambitioui Plan, for at least 25 per cent 
increase very year. Let us all cooperate with 
h r and strengthen her hands, strengthen the 
hands of the Government. Let us strengi ten 
the hands of the Government not only at the 
Centre but in the States al o. Unless all the 
States improve, unlesi all the States flourish, 
the Centre cannot Sourish. We cannot 
always find fault with her and demand from 
her, "Give us more noney, give us more 
money". 

Now, Mr. N.r. Deputy Chairman, if we 
should be self sufficient... 

SHRI A. P. CHATTERJEE : His Party 
has taken Rs. 20 crores from the Central 
Government. That is why he is praising the 
Central G wernment. 

MR. DEPUTY CHAIRMAN : You 
please concluc : now. 

SHRI G. A APPAN : Yes, Sir. About the 
Education Department, 1 have been telling 
my hoi I. friend... 

MR. DEPUTY CHAIRMAN : You 
should conclude now. 

SHRI G. A. APPAN : I am prepared to 
save crores of rupees for the country 
through the Education Department. I have 
been telling the Education Minister and I 
had written to Pandit Jawaharlal Nehru 
also that the Government should allow all 
the people to appear for their degree and 
post-graduate examinations as external 
candidates. Otherwise, we will be 
encouraging them to do acts of indis-
cipline. By following a sagacious policy 
and by proper educational planning, I 
think the country could cut its educational 
expenditure up to 50 per cent of what it is 
today... 

MR. DEPUTY CHAIRMAN : Your 
time is over.   Please sit  down. 

SHRI  G.  A.  APPAN   :  Thank  you. 

 



211 Motion re         [RAJYA SABHA]       Fourth Five Year        212 
Plan 

 



213 Morion K [12 AUG. 1970]       Fourth Five Year                   214 
Plan 

 



215 Motion re        [RAJYA SABHA]       Fourth Five Year             216 
Plan 

 



217 Motion re [12 AUG. 1970]                Fourth Five Year            218 
Plan 

 



219 Motion re [ RAJYA SABHA ]       Fourth Five Year                 220 
Plan 

 



221 Motion re [ 12 AUG. 1970 ]                   Fourth Five Year        222 
Plan 

 



221 Motion re        [RAJYA SABHA]       Fourth Five Year                224 
Plan 

 



225 Motion re [ 12 AUG. 1970 ]       Fourth Five Year                 226 
Plan 

"Working for economic equality means 
abolishing the eternal conflict between 
capital and labour. It means the levelling 
down of the few rich in whose hands is 
concentrated bulk of the nation's wealth 
on the one hand, and a levelling up of the 
semi-starved, naked millions on the other. 
A non-violent system of Government is 
clearly an impossibility so long as the 
wide gulf between the rich and the 
hungry millions persists. The contrast 
between the palaces of New Delhi and the 
miserable hovels of the poor labouring 
class nearby cannot last one day in a free 
India in which the poor will enjoy the 
same power as the riches in the land. A 
violent and bloody revolution is a 
certainty one day, unless there is a 
voluntary abdication of riches and the 
power that riches give and sharing them 
for common good." 
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"Text of Resolution on Economic 
Policy, political, social and sugar industry 
in U. P. 

"The task before us therefore is to 
remove the sense of insecurity in the 
minds of Indian Muslims and to generate 
in them and other minorities a sense of 
involvement in the political and 
administrative framework of India." 

"... The Congress has also to work and 
conduct its affairs in a way so as to create 
a sense of belonging and participation 
among the weaker section of the 
community by paying urgent attention to 
the social, economic and cultural needs of 
Harijans, the backward classes, the tribal 
people, Muslims and other religious 
minorities." 
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MR.   DEPUTY   CHAIRMAN    :   That 
is enough.   Wc shall now go to the next ' 
item. 

CLARIFICATIONS  IN  RELATION  TO 
STATEMENT RE   PRICES OF DRUGS 
LAID ON THE TABLE OF THE RAJYA 

SABHA   ON   AUGUST   II,   1970 

"Government have the power under the 
Control Order to take corrective action." 


